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A copy of fhe Punjab Good Conduct Prisons (Temporary Release)

Amendment Ordinance,z$Z9 (Pqjab Ordinance I of 2020) promulgated n-y the

Governor since the prorogation of the last Session of the Punjab Vidhan Sabha is

sent herewith as required under rule 144(1) of the Rules of Procedure and Conduct

of Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly).

J The said Ordinance will be laid before the Punjab Vidhan

Sabha during its Twelfth Session, 2420.

3. This Ordinance shall cease to operate at the expiration of six

weeks from the re-assembly of the Punjab Vidhan Sabha or if before the

expiration of that period a resolution disapproving the same is passed by the Sabha

under Article 213 (2Xa) of the Constitution of lndia.

4. Within this period of six weeks, any Member may after giving

three days' notice to the Secretary move a resolution disapproving of the said

Ordinance.

CHANDIGARH:
THE ?7THAUGUST,2O2O.

To

SHASHI TAKHANPAL MISTIRA,
SECRETARY.

AII Memhen of the Puniab Yid.han Sabhu

Ir{u IT-RI-2 02U-IA? {d,-dated Chandigarh, the 2?th August,2020

Copy forwardd to the Principal Secretary to Government Punjab,
Department of Jails, Chandigarh with reference to his Deparment'$ Memo No.
0 t 127 4 /201 8- lfr/ 1 3 94, dated 26.8.202A for information-
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